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LOW PRICE OF FOODGRAINS IN
PUNJAB AND HARYANA

*61. SHRI N. K. P. SALVE:
SHRI YAJNA DATT SHARMA:
SHRI Y. S. KUSHWAH:

Will the Minister of FOOD AND

AGRICULTURE be pleased to state:

(a) whether it is a fact that the
stocks of foodgrains particularly of
wheat far exceeded the demand in the
markets in the States of Haryana and
Punjab and are selling at extra-ordi-
narily low prices;

(b) whether the same commodity is
selling at very high prices in the nei-
ghbouring States of Delhi and U.P.;
and

(e) if so, whether Government pro-
pose to readjust the Food Zones in the
light of these circumstances?

THE MINISTER OF STATE
IN THE MINISTRY OF FOOD, AG-
RICULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
{SHRI1 ANNASAHIB SHINDE):
(a) Punjab and Haryana being sur-
plus States, the availability of food-
grains generally exceeds the loca] de-
mand. The prices of foodgrains includ-
ing wheat have fallen since October,
1967 jn the States of Haryana and
Punjab. The falling trend in pices is
because of a good kharif crop in the
case of kharif cereals and expectation
of a good rabi crop in the case of
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the State Government, Co-operatives
and the F.C.I. make purchases of food-
grains at the procurement prices to
ensure that the prices do not fall be-
low the level of the procurement pri-
ces,

(b) The prices of wheat in Delhi
and U.P. are somewhat higher than
in Haryana and Punjab. There is al-
ways some difference 4in prices bet-
ween the surplus and deficit States.

(¢) The matter of zonal restrictions
will be considered as usual in the next
meeting of the Chief Ministers called
to consider Rabi Policy,
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STRIKE THREAT BY F.C.I. EM-
PLOYEES

*74, SHRI UMANATH:
SHRI A. K. GOPALAN:
SHRI C. K. CHAKRAPANI:
SHRI MOHAMMAD ISMAIL:

Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether it is a fact that the
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employees of the Food Corporation of
India have decided to observe pay
strike and also to go on a token
strike;

(b) if so, what are their demands;
and

(c) the steps taken by the Govern-
ment to settle the dispute?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) On 31st
January, 1968, the transferees of the
erstwhile Northern Region of the De-
partment of Food working at the head
office of the Corporation at Delhi as
also in Punjab, Jaipur, U.P. regions of
Food Corporation of India held peace-
ful demonstrations at 5 P.M. and also
deferred by one day the acceptance of
their salaries for the month of Janu-
ary, 1868,

(b) A statement showing their de-
mands is laid on the Table of the
Sabha.

Statement

(i) Stoppage of further direct
recruitment and creation of
equivalent number of posts,
in various cadres in compari-
son with the number of staff
already recruited directly and
filling up the same by due
promotions to Food Trans-
ferees,

Sending back of all the depu-
tationists working in the Food
Corporation to their parent
Departments and total stop-
page of bringing in any more
deputationists.

(iii) Promotion of all qualified
Class IV staff (within Mat-
ricg and upwards) to Clase
III cadre and stoppage @
direct recruitment of Assistar
Grade III till all qualifie.
Class IV staff is promoted.

(ii)

(iv) Sanction of E:—gfaﬂa grant t°.





